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NATIONAL COMPANY:LAW TRIBUNALON 16 0.3 2077

NAME OF THE COMPANY: - (71 | s Ne M idcvens 44 & Jindal) P&.ﬁ;fm 14

SECTION OF THE COMPANIES ACT: U/S ° of the companies Act, |9 ¥
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: 2 0. LRI
Order Dated 16.03.2017

CP No.91/ALD/2016: M/s Global Nonwovens Ltd. & Jindal Polyfilms Ltd.

Mr. Deeptiman Singh counsel for company petitioner. The case is now
fixed for hearing on scheme petition. As the Official Liquidator is not

available today hence the case is now adjourned for hearing on 22th

March, 2017.
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